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The followmg Bill -is publlshed under the first proviso to rule 116 (l) of the

Maharashtra Leglslamve Assembly Rules. (chenth Edltlon) -

L. A, BILL No. XX' OF 1988
A BILL

to authorzse payment and approprlatzon oj certain sums from and out of
B the Consolzaatea’ Fund of the State for the services of the year erzdmg v
' : -on the thzrty ﬁrst day oj March 1989 : .

' WHEREAS by v1rtue ‘of article 204 of the Constxtuuon of Ind1a 1t is necessary
“to provide for the passing of an Appropriation Act for the appropriation of sums

from and out of the ‘Consolidated Fund.of the State for the services of thé year -

_ending on the thirty-first. day of March 1989; and for the purpose of authorising

payment of the said sums; 1t is hereby enacted in the Thu‘ty—mnth Year of the .

Republic of Indla as follows :—-' ’

ThlS Act may be called the Maharashtra Approprxat'on Act 1988
. ﬂTTT 'Tf'il'——\‘a‘(

Short title."
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' 2 From and out of the Consohdated Fund of the State there may be paid and
’ ‘2-7%19’39{“5?02 applied sums not exceeding those specified in column (4) ‘of the Schedule hereto
~ a?:ogs%m?iated annexed amounting in the aggregate [inclusive of the sums specified in column (4)
Fund of the of the Schedule to the Maharashtra Appropriation (Vote on Account) Act, 1988 My
-~ State for the'and the Maharashtra Appropriation (Second Vote on Account) Act, 1988] to the sem 114
year ?gggcégl of twelve thousand seven hundred twenty-nine crores, thirty-nine lakhs and eleven aig?
~ 7" thousand rupees towards defraying the several charges which will come in course of y,;
~ payment during the year ending on the thirty-first day of March 1989, 1n ‘respect Vi
of the services and purposes specified in column (2) of the Schedule. DR

Appro- . 3. ‘The sums authorised to be paid and apphed from and out of the Consoli-

- priation. dated Fund of the State by this Act shall be "appropriated for the services and
' purposes expressed in the, Schedule in relation to. the year ending on the thlrty-ﬁrst

day of March. 1989

 Issue of Rs. -

THE' SCHEDULE :

[See séctién& 2and 3]

No. of. R _ Sums not exceeding-~
Grantor| - - ) o —~
other | Services and purposes - Head of Account Voted by the | Charged on the .
- Appro- D RN . - Legislative | Consolidated Total
. priation . ; “ Assembly Fund .
Y @ . - 3) ) :
Rs, - Rs. B Rs.
A-—-—FXPFNDU('RE ON RFVbNUE i
ACCOUNT
. Gencm! Ammmstrahon Department . )
A-1 President/ - Vice-Presi-| 2012, Pmmdent/ Vlce— 89,88,000 | - -89,88,000 -
- dent, Governor/Admi- “President, Governor/ . v ;
nistrator  of Union| Aumlmstraior of Union|-
. - Territories. : Territories.
-2 Council of Mmssters 2013 Council of Mlms*ers 1,84,88 000 . 1,84,88,000
- A3 Elections. 2015, Elections. 6,80,00 000 e 6,80,00,000
A4 Appropnatlon for 2048, Appropriation for, . - 10,000 ’ .10,000-
- -~ = v Reduction or “Avoia- “Reduiction or Avmdancn L L
' ance of Debt. .| ofDebt. - c S , :
CA-5 -Interest Payments 2043, Intercst "avms,nts ..... . - . 2,000 ’ 2000
. A-6 Pubtic Serwoe Commx- 2051, Public Servlce Com-| ,.,06 000 97,07,000 99 13,000
: ssion. misston. . o i
AT Secretanat—Geneml 2052, Serretartat-Gcne * 5,68,90, 000. 1,000 . 5,68,91 000
) Services. | Services. ' : S
A8 Public Works. 20595, Public Works. 545, 000 T I - 5,45,000
A-9 Other Admunstratwe 2070 Other Admxmstra- o475, 61 00() : 1,000 ‘7475 62 000
Services. tive Services.” - B . -
A0 Mrscellaneous General| 2075, Miscellaneous Gen- .'1,34,60,000 : 76.000. ’1,'35,36,000'
: Services. - eral Services.. . ’ i e :
A-11 ‘Housing. 2216, Housing, 7,30,000 7,30,000
A-12 Informatlon and Pubh— 2220 Infomlatxon and| 8,94,29,000 |- 8,94,29,000
o} ocity, . - Publicity. I 1 P
A-13 © | Social Securlty and 2235 Social Secunty and - 10,93,03,000 10,93,03,000
: Welfare. Weifare. C : o i
‘A-14 Other Social Sérvices. . .| 2252,0ther Social Services. 10,40,000 . 10,40,000
A-15 Civil Aviation. 3053, Civil Aviation, -9,18,000 ) 9,18’000
A-16 Census, Surveys -and|’ 3454 Census, Surveys and 5,00,000 | - 5,00’000
L  Statistics. - Statistics. : T
A-17 Other - General 3475, Other General| 10 000 10,000
o Economlc Serv1ces Economxc Seerces . . 2
To_tal—:Geueral Adminis-| * 49,70, 80 000 ."1,87,85,000 | -42,58,65,000
tration Department. e DR . i
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~ No. of | : I ) i Slimélnot cxcee(llihg_'.*
Grant or| o . - . . :
other - | * Servicés and purposes | - Head of Account Voted by the |Charged on the C
Appro- | . L . Legislative. ' | ~ Consolidated Total -’
priation o . Assembly * Fund - L
) e e | @ B
Rs. Rs - V Rs.
y Départment'
"Bl Administration 2014, Administration of| - ©42,33,000 5,000 42,38,000
Justice. -« Justice. . , S o _
B-2 | StateExcise. 2039, State Excise‘, 5,46,60,000 | - © 5,000 - 5,46,65,000
B3 Taxes on Vehicles. ~ | 2041, Taxes on' Vehicles. |  9,53,57,600 155 40,51,000. 1,64,94,08,000
B-4 Other Taxes 2045, Other Taxes and|  74,55,000 | 10,14,59,000'| 10,89,14,000
: " Duties: on Commo-| Duties on Commodities ‘ L N
dities and Services. and Services. . ‘ o - o
B-5 Secretziriat_-Genérm ) 2052, Secretamt——-Gmcm’ 1,33,37;000' o 1,33;3.7,000
- Services. " Services. L o N k
B-6 | Police. 2055, Police.” | 2,86,61,30,000 12,10,000.| 2;86,63,40,000
C BT Jal]b. : | -2056, Jails. - 11,14,50,000 2,000 | 11,14,52,000
B8 | Other Admxmstrauve 2070, Other Administra+|- - 5,54,75,000| - . 5,54,75,000
A Services. - tive Services. ‘ o R
B-9. | Miscellancous Genem] 2075, Miscellanous. Gene- " 1,00,000 1,00,000-
: Services. .ral Serwces : , ' - R
B-10 | Urban Dcvdopment 2217, Urban.Dev'elopment. - 4,85,000 | - 4,385,000
,BAll‘ | Sodial Secunty and| 2235, Social Security and|  1,48,43,000 | ... 1,48,43,000
S Welfare ) . Welfare, - . o B
B-12 |- Other Social Services, | 2252, - Other Social ‘ 3(.),'50,'000' - 30,10,000
: S ’ Services. : o . .
B-13 | Indian - Railways—| 3001, Tndian~_ Railways— 2,15,000 2,15,000-
o Policy - Formulation,| Policy . Formulation,
Direction, Research| Direction,. Research and
“and -other Miscella-| . other =~ Miscellaneous
" mneous Organisations.,, Organisations. .
B-14 | Ports and 3051, Ports and  Light|, 3,43,95,000 3,43,95,000
S "~ Houses. -‘Houses. . ) : —_—
B-15 . | Road Transport. . | 3055, Road Transport, ' 2 08 OO 000 2,08,00,000
" B16 | Inland - 3056, Inland  Water| 2,04, ooo ' 2,04,000
. - - Transport. . Transport, . v I
B-17 Compensation - 3604, Compensation and|" 53,000 53,000
C -Assignments Assignments to  Locall . ’
.Local - Bod:es ~and - Bodics and Paacha;atz
Panchayati RaJ Insututlons
Instxtut:ona. )
Total—HFome Department.| 3,28,22,02,000 | 1,65,57,32,000 | 493,79,34,000




-Forests Department. -

2,37,01,48,000,.

34,16,77,000
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" No. of [2,’ o o Sums not exceedmg-—-,
Grant or . - ! ' ' Lo ——
other | Services and purposes Head of Account Voted by the | Charged on the | :
Appro-| .o - . o o Legislative . | Consolidated -| - . Total
_-priation{ - . S R .Assembly Fund L
W S @ B ©) , @
Revenue and Forests Department e, ERE L
"Gl Land Revenue. 12029, Land Revenue. '25,45,80;000 98,50,000,‘ : 26,44,30,000
SC2 _AStamps and Regs— 20320, Stamps and Regls- 3’,76,85,000 ‘ 6,000 ,3,76,'91,000
. ‘tration. . - } tratlon. : e o -
'C3 | Other: Taxes - and| 2045, Other Taxes and| 1,59,12,000 | 28,7,20,000 | 30,30,32,000
s .| - Duties .on- Commo- Dut:es on Commodmes . o L oo R
: - dities and Services. - - _and Services. . . . o
C-4 | -Appropriation .  for 2048, Appropration for| - 28,00,000 | - 28,00,000
o * Reduction or Avoid-" Reductlon or Amxdanoe R :
L ance of Debt. . - . of Debt. . . o PR
C5 | lnterest Payments ' 2049, Interest Payments e, 40,56,000.| A40,56‘.,(.)00
L C6 Secretanat—General 2052, Secretanat—aGeucrai 1’,91',55,000 "1,91,55,000
; Serv.ccs o Servxces ' S . L
c7 District . Admini-' 2053, Dlstriét 'Admmi- ’62,90,26;000, " 60,000 | 62,90,86,000
© .. siation -stration.. © : R N .
c8 | Public Works.- 2059, pubuc Works | 39,00.88, ooo "~ 3,72,95,000 |.. 42,75,83,000
: e Other Admlmstratlve 2070 Olher Admmxstr- 293 000 1,00,00(5 - 3,9'3,000
C9 Services. ] -ative Servxcm y ' B ‘ :
C—i{) 7 Mlscellaneous General 12075, Mlscellancous :32,59,00(.) : ' A82,59',00(‘)
S Semr‘es . Gencral S'*rwceg . . . T
C-11 | Housing. - | 2216, Housing. 7,50,000 . 7,50,000
C;lj ) Urban Developmeut 24217,‘ Urban’ Deyélopmélif. 1. 2,55,000 |- B 2;5'5;000
13 | Welfare of Scheduled| 2225, ~ Welfare of - -Sche-|  1,91,22,000 1,91,22,000
. Castes, - Scheduled duled Castes, Scheduied L . )
‘|- Tribes ' -and ‘ot_her-, Tribes -and - . other| . .
o Backward Classes. \ “Backward Classes. - AR . : .
C-14° | Social Seécurity . and; 2235, Social Secunty and| 21,96,36,000 10,000° | 21,96,46,000
.| Welfare., - Welfare, LT . RN
'C-15 | :Relief. on  account .of| 2245, Relief ‘on accoun(| * 7,24,00,000 - 1,00,000 7,25,00,000
| Natural Calamities; | of Natural»Calamities. i A D : o
V C-lé - Cthex: Sdcial Services. 2252 - Other Socizﬂ ' - 61,000 61 000
o : Servxces - ) s o g
LC17 Crop i—lusbandry. 2401 Crop Husbandry 24,73,000 o o . 24,73,000.
Ciag Ffrfestry ~and  Wild 2;1406 Forestry and  Wild| 68,66,89,000 |~ 30,000| 68,67,19,000
S ife. : ife. v o T
- C-19 .| Agricultural - Research| 2415,  Agricultural - Re-‘ +1,00,57,600 " 1,00,57,000
and Education. search and Education.. .| = . ) :
C-20 . | Hill Areas, - . 12551, Hill Areas. - P 06,18,000 | 6,183,000
C-21 | Other General 3475,, Other  General|- 28,36,000 . ' 28,36,000
. | Economic Services. - Economic Services. . ‘ e e i
‘C22 | Compensation, and' 3604, Compensation and| . . - 53,000 | = 2,50,000 3,03,000
. Assignments to Locall Assignments- . to- Local . : . .
Bodies and Panchayati] Bodies and Panchayatl .
Raj Institutions. _ RaJ Institutions, _
Total—Revenue and 2,71,18,25,000




Services, -
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No. of |© - e Sums not exceedmg—- -
Grantor| -°- . 0 T e — -
" other | Serviceés and purposes | = Head of Account Voted by the | .Charged on i
: App_ro~ i . i : o Legislative the Consoli-- Total
priation _ _ N Assembly |- dated Fund. '
BN o G ‘ @
: ' ' Rs. - ‘Rs. " Rs. -
_ Agncu!ture and Co-operancn Departmem o ) S
j. D-1 | Appropriation  for| 2048, Appropriation - ~for| f,64,40,000 " 7,64,40,000
. | :Reduction or Avo:dance Reduction or Avo.dance e - o
» of debt. ofDebt i . Sl c
D-2 | Inforest Payments. | 2049, interest'Payménts.' | 7,09,30,000 | 7,09,30,000
‘D3 Labour and Employ- -2230 Labour ©and| 84,000 - &4 000 ‘-
. nient. ) : Employmem N - IR
D4 | Social Security and| 2235, Social - Security| ©  425.000] 425 ooo'"
oo Welfare, ; and Welfare. :
D-5 - | Crop Husbandry. 2401; Crop Husbandry, | 78,51,51,000 10,000 78,51, 61 ooov
D-6 | Soil . and  Water| 2402, Soil and Water| 26,29,27,000 | ‘2629 27, 000
| Conservation. Consuvahon. - - ‘ '
. D7 | Animal Husbandiy. | 2403, Animal Hisbandry. 39,65,45,000 5,000 |. 39, 65,50,000
D | “Dairy Development. | 2404, Dairy Development 4,55,51,54,000 5,000 | 4,55,51,59,000
D-9 | Fisheries. = =~ 2405, Fisheries. | 4434300 " 5,000 | 443,43,000
‘D10 | Agricultural Résearch| 2415, Agxcunura_k 36,52,95,000 | ’ *36,52,95,000
: and Education. Research and Educationf -~ - . T
- D-11. | Co-operation. 12425, Co-operation. | 30,13,43,000 3,000 | 30,13,46,000
D-12 | Minor Imgatlon 2702, Minor Irrigation. 6,44,53,000 : e 6,44,5,3,006
D-13: | Village and Small 1ndu-| 2851, Village and Smalll 14,24,11,000 | | 14,24,11,000°
© | striss.. ) lndustrles - P » R
‘D-14 Secre‘arlat-—-Ewnonuc 3451 Sex,n.tarxat——Econo- - 1,53,98,000 1,000 11;53,99,000
i Serwces » rmc Services. ) R o DI :
D:15 | Civil Supplics. 3456, Civil Supphem ©20,19,000 | L. ©20,19,000
Tbtal+-Agriculture' and| 6,93,55,48,000 | 14,73,99,000 | 7,08,29,47,000
Co-operation Department. ST . oo
"Educaition and Employn;éxit Department ' . AR R
E-1 | Interest Payments, - | 2049, -Interés} Payments. |- » i 24,57,69,000 24,57,69,000
E-2 Pens:ons and Other 2071, Pensions and Other| 10,81,94,000 .10,81,94,000
o Reti,rement“Beneﬁts Retirement Benefits, = | - T ‘ .
B3 | General Education, | 2202, General Education. | 9,90,54,16,000 10,000 | 9,90,54,26,000
B4 | Technical Education, *_| 2203, Techmcal Education. '43,20,46,000 ’ 43,20,46,000
'B-5 | Sports and  Youth| 2204, Sports and Youth! 4,29,35,0001 " 4,29,35,000
S Servxces | SR i s
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: No of ~ Sums not exceeding—
. Grant or} . o — . ’

_ other Services and purposes . Head of Account * | Voted by the | Charged on R

Appro- R e Legislative: | the Consoli- Total .

p'n"atjon‘ o E Assembly | dated Fund .

) @ 6 T @

L , Rs. Ks. ‘ Rs,.:.

. Education and Employment Depértfrxent4contd. S .

E6 | Artand Culture, | '2205, Artand Culture, | - 7,20,88,000 +7,20,88,000
E-7" | Welfare of Scheduled 2225, Welfare of Sche-l ~  9,36,000 © - 9,36,000 .

o - Castes, . = Scheduled| duled Castes, Scheduled o S
- Tribes and  Other, Tribes : and = Other

- Backward Classes. * | Backward Classes.

E§ | Labour and Employ— 2230, Labour . and] 26,94,39,000 2,000 | . 26,94,41,000

o _ment. ) Em_pioymeuﬁ. S , . )

ES. | Social Seourit ty and, zzzé, s a Sec wity and) 45,73,000 T 4573,000
PR Welfare c Weifa . _ E
E-10 v secretanat—-Socxal Ser- 2251, Secxehrzat—Socm! ' 2,42 51 000 i 2,000 2’42‘53"00(3 :

vices. Senlces _ A AR - I

. E-.lil' Revenue Expendmxre [ |2204 General Educatios. b . B -

C on Removal  of{ |2203, Tecbnical Edueation. | & 22,80,97,060 - 22,80,97,000

. Regmnallmbahnce L2730 Labour aad Empioy- J : U :
ment . '
Total—Education . and| - N
Employment Department.|11,08,79,75,600 ' 24,57,83,000°)11,33,37,58,000

. Urban Development epartment . o :
F-_i ’Other Taxes and Duties| 2045, Other Taxes and ©5,00,000 | - ' 5,00,000 .
o0 onm Commod:tles and Duues on Comnodltxes : - :
© | Services. : ‘and Services. - ' ‘ oL
T F2 .Appropnatlon' for 2048 Appropnauon for V e : 51,47,000 ) 31,47,000 ‘
C Reduction or| ~Reduction - oolorf Lo R

| Avoidance of Debt Avoidance of Debt. i T
73 '_Ime_rest Pay,ments. . 2049, Interest Payn)énts. . - 1,57,15,000 | 1,57,15,000
F-;t Other zﬂsdmxmstrahvel 2070, Other Admmlstra- - 11,27,000 | -~ 11,27,000.
‘ Services. i tive Servxces, _ RN » ’

’ F—S :Water _Supply ‘and| 2215, Water Supply dnd - 64;16;61,000 ’ A 64,16,61,000
. 1-" Sanitation. . Samtatmn R S
F-6 | Utban Development. 2217, Utban Development.|~ 50.75,31,000 5,000 | 50,75,36,000
“F47 | Social ‘Security. and| 2235, 'Social:  Security| . 50000 ..., 50,000
o We]fare : ax_‘:dvWelfare. . AN . LT

" F3 Swremnat-—Socml Sel- 2"51 Secretanat—Soc:al -56,61,000° 1.060 : ; '56,62,000
: “vices. : Servlces Co ; R
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No. of | ' ’Sunis not exceeding— -
Grantor| . =~ .. - T - et e e
_ other | " Services and purposes |- Head of Account Voted by the Charged on Con
Appio- | e . Legislative | the Consoli-. Total
priation |- - ) .  Assembly - |  dated Fund R
m @ ) ‘ “
I . Rs. _Rs. " Rs. -
) - Urban Dcvelopment Depfutment’—contd : : S
{F{9 Roads and Brid‘ges’ 3054 Roads and Bndz,es - 14,29,28000 | ... . 14,29,23,000 '
F-10 Ecolo;,y and” Envxron- 3435 Ecology and|  71,01,000 . 71,01,000
I ment. o Enwronment ) ) ‘ .
CF-11 Census, Surveys -and 3454 Census, Survey° and| ‘ 2,000 ... 2,000.
- [ *| ‘Statistics. - Stat:stlcs o ; o : e S
o F—lz"’ ACompensatlon - and| 3604, Campenqatxon and " 14,78,17,000 | 434,000 : 14,82,51,000 .
©o .| Assignments: . to|- Ass:gnmcms to -Locall . : IR DA
~Local Bodies and|  Bodies and- Pmchaya'x o ‘ RO
| Panchayati . Raj Raj Institutions. -~
Institutions. e ]
B Teta}—Urban Deveidp- S : e BN R
_ ‘ - ment Depa;tmem | 1,45,43,78,000 | 2,13,02,000 |- 1,47,56,80,000°
o _ . Finance Departmcné ’ ‘. ‘ : : : o S .
‘G-l | Collection of Taxes on| 2020, * Collection of Taxes 2,01,18,000 | 7,00,93,95,000 | . 1,02,95,13,000
© »: .| Income - and|: on ! lncome andy . . S B R
‘ i Expendlture . Expenditure. - o S :
G2 - Sales Tax. .| 2040, Sales Tax. 20, 15,26,000 | 2,00,80,10,000. 2,20 95,36,000
G-3 | Other Fiscal Servi‘ces.' | 2047,0ther Fiscal Services.| 14 ,\,‘,35 000 | . ... 14,01, 3,,000
-G-4 | Appropriation for 2043, Appropriation for| 2;16,10,‘92,0001' 2 16,10, 92 000.
’ .~ | "Reduction or Avoid- Reduction or Avmdance 1. o
©° | ~ance of Debt. - - of Debt. 4 - L
G-5 Interest Payments, -~ |.2049, Interest Payments. |- . - .... . - |5,67,25,71,000 |- 5,67,25,-7 1-,000 ’
GG Secretarlat——Genera! 2052, Secrctanat—cenml, ' 1,28,20,000. e " 1,28,20,000 <
.. | Services. . Sorv:cc; L S
G-7-. | Treasury and Accounts| 2054, Treasury.  and| 11,21,57,000 '11,21,57,000 )
, © 1. Administration. ~.Accounts Admm1stra~ oo
. . L - tion. . : L
. G-8 | Other . Administra!ive 2070, Other: Admmlstra- 4,68,53,47,000 | - . .... 4 68 53 47 000
o Services. ) tive Services. ) ) . )
G-9 Pensions and other| 2071, Pensions and other 1;63,24,10,000 | 1,57,50,000 | 16481,60000 -
-« - - Retirement Benelits.: Rct'remenl Benefits : R e N '
G-10 | ‘Miscellaneois General 2075, - Miscellaneous| 50,05,57,000. 50 05,57 000 -
- ] . Services. - : Ceneral Servn,es ) L .
G-11 .Housmg 2216, Housing. - 41,000 | . 41 000 .
G-12 | Social . Security and| 2235, Social Security and| 1,98,74,000 198 74, 000
We]fare ©Welifare. = - . E i . .
.G-13 Othcr General Econo-| 3475, Other -  General| 3,79,000 3,79,000 -
. . | mic Servxces h “Economic Services. S o
' G-14 | Compensation  and| 3604, Compensation ~and| - 57,87,000 . 57,87,000
© | Assignments to Locall Assigaments to Local o B B L
Bodies and Panchayati] Bodies . and Panchayati
Raj Ins;itutions. B Raj Institutions.
o b .:Total-—Fxnance Depart- S AT o
mmt. B -7,33,11,51,000 | 10,86,68,18,000 '18,19,79,69,00_9 :
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No. @f . v : ) ‘Sums not exVeedmg-—-
Grant or L : C S -
 other | Services and purposes Head of Account . | Vofed by the' | Chargedon| -~ ..~
Appro- Sl . , " Legislative the Consoli- | Total
priation| - - . » Assembly dated Fund | -~ ..
w [T ® ® o @ L
L . R o " Rs. Rs. Rs..
- Public Works Department = - . ‘ :
ﬁ-l ' Approprxatxbn ©for 2048, Approjiriafidn for| . a : 4,05,000 A—ti,OS,.OOO '
o Reducticn .or. Avoi-| “Reduction or ‘Avoidance| T . L
dance of Debt - | of Debt. B :

v Ha I_nterest Paymcnts.:_ 2049, Iﬁterést Payments.A 1 16.9,‘000 : : 69,_066 '
“H3 | Other Admmlstranve 2070 Other Admmlstra’nve . '9,()0,00.0 9,00,000 o
K Servwes : Servxccw - A o . e
H-4 Hous_mg 2216 Housmg A ‘2,6',2‘8,88,000 I 26,28,88,000
"H-5 | Social - Securlty ~ and 2235 Social” Secunty and| ' 2,25,000 2,25,000

S0 1 Welfare.” ’ Welfare ‘ S L
. H$ Forestry and Wild Life. 2£oés Fotestry and ‘wild| 94,98,000 | " 94,98,000 -
. ife. .- ' o o ; N
',[41-7.‘ Ports and nght Houses °3051, Ports and Light 1,36,000 | | ;36,000 .
- Houses . : B R o
" HS Civil AViaitidri’ _"3053 Civil Aviation. 40,00,000 |- 40,00000
" 'H9 | Roadsand Bndges 13054, Roads nd Bridges. 1,469542,000 | .. 146 95 42 000
© U H-10 Se»retanat——-Economxc 3451, Secretauat—-—Econo- 1,52,45,000 1 52 45000 »
: S<rvsces ) mlc Services. : o s T o
2059, Public Works. - I8
'_2-202, ‘éenera} Edﬂcaﬁqn.
2203, Technical Education.
e {12205, Adtand Cultwre, || ol b
"H-11 | Public Works and|| .. S |3 2,08,74,80,000 | - 47,45,000 | 2,09,22;25,000
- Administrative ‘and{ o . : oA . : T o
Functional Buildings. 2210, Medical and Public
. - o o+ || Health, . ) J1
221 7,: Urban Developfn'eut.
2230,” - 'Labour - ‘and
Employment. .
e . Total—Public Works . SR I
i : : Dspartmem - 3,84,99,14,000 |- 52,19,000}- 13,85,51,33,000
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No. of | Sums not exceeding—
Grant or S . o - — .
other | Services and purposes - Head of Account- - Voted by the Charged»pnthej Cel o
Appro-{ . S v Legislative | Consolidated Total -: -
priation . S Assembly Fund . Lo
- @ 3) ' @ - -
» Rs. Rs. Rs.. ——
R - Irrigation Department : :
I-1 | Social . Security and 2235, Social Secunty -and 4,00,000 L : 4,00,000- )
‘ Welfare. Welfare. L o P
I2 | Soil ' and . Water| 2402, Soil and Water 3,52,50,000 | - 3,52,50,000
o - Conservation. |~ Conservatlon ) DRI : - Lo
" 1-3 | Major and -Medium| 2701, Major and Medlum 3,81,78,86,000 " 6,000 | 3,81,78,92,000 -
‘ | -Irrigation. Irngatxon ; o N B
- 1-4 | Minor. Irrigation. . 2702, Mmor Irngatlon 10,91,17,000 . 6,000 1091,23,000 "
I-5 | Command Arcal 2705, Command Area) 41,32,63,000 ‘ 41,32,63,000 .
| -Development.. Development S ' _ e
1-6 | Flood:Control. 2711, Flood Control 1,56,02,000 |- - ; '1,5,6;02,000 o
17 | Power. ‘ 2801 Power.. | 67934000 | 6,79,34,000
1-8° %cretanat—-Eoonomlc 3451, Secretarxat—-Econo- . ‘98,10',00()' ' 98,10,000 ,
' Semces mic Services. : - . .
A > : R : R L
Total—Irrigation| 4,46,92,62,000 12,000 4,46,92,74,000
Department. - : N R
\ ! .
Law and Jlldlclary Department o ‘ K - .
J-1 Admxmstratlon of 2014, Admlmstratlon of 31,62,32,000‘ ,5,05;-96,000; 36,68,28;060 -
Justice. .« , Justice. S Y AT S PR
J2 Se'érefafiat——Gener ali 2052, Secretariat——Gcneral 90,91 ,0()0‘ k_ 90,9i ,06& )
' ~ Services. - Services. T L
3-3 .Other Admmlstratlve 2070 ‘Other Admlmstra~ 1\,35,45,000:' ' Ve '/ 1,35,45,000
.| Services. . - ) t1ve Services. . _ o EETE
14 So_cnal; Securi.ty‘ ‘ kan\d 2235 Social Securlty and ©2,00,000 | - 25,000 225,000 -
<o ‘Welfare, Welfare o e e R
35 Othef:Social Services. 2252 Other Socnal Servxces ".f 4,22,000 | - ‘ 4,22,Q00
'J6 | Other. - General Eco-| 3475, Other  General] = ~.9,84000| ..., 9,834,000
nomic Services Economic: Services o T
77 | Compensation ~  and 3604, Compensatlon and| - '55,65,000- . 55,65,000 -
' Assignments - to Local|  Assignments to -Local ' . : e
- Bodies and Panchayati| . Bodies and: Panchayati .
Raj Institutions. Raj Instltutxgns
B Total—Law'and Judi<| . - S IR " —
- ciary Departrient, . ._34;60,39,000 . 5,06,21,000:1 39,66,60,000 -
R S B o i o " . ECIRE AE AT -

I qIFamaldly
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No. of ) " Sums not exceeding— -
" Grantor] . - . | B i - - -
- other” | Services and purposes Head of Account Voted by the. | Charged on the o
Appro- | . o ‘ . o i Legislative | Consolidated Total .
priation |- - Assembly Fund ‘ :
(1) Q. ©) . @ i
) ' . Rs: " Rs. - Rs.
( Industms, Energy and Labour Department : B . o R
K- | Other Taxes and Duties| 2045, Other Taxes and| 3,1492,000 |  6,50,00,000 | 9,64,92,000
o on.'Commodities and| Duties on Commodmes - : L
Services. and. Serv1ces ! ‘ ;
K2 | Supplies and Disposals. | 2057, " Supplies - -and| - 21,30,000 | 21,30,000
A Dlsposals v N - _ e
K3 Stationéry and' Printing.| 2058, Stationery ' and| 26,41,43,000 | 5,000 26,41,48,000
S . Prmtmg . C
‘K-4 : Labour ‘and Employ- 2230, ‘ Labour .and|  8,15,60,000 2,000 8,15,62,000
R & ment. _ Employment, L - DU . : .
K- | Social Socunty .and| 2235, - Social  Security| . 2,00,000 " 2,00,000
o Welfare. ‘ . and Welfare. B - : .
K6 -Power.- 2801, Power. . - 3,59,87,000 |- 3,59,87,000
: K-7 -|-Non-Conventional - - ' '28101, Non-’Convent'ionalr '80;00,000 . 80,00,000
: . Sourqe_s of Energy. Sources “of Energy ] o
‘K-8 | Village  and  Small] 2851, Village and Smalll  7,63,77,000 | e 7,63,77,000
p Industries. . Industrxes ‘ , v A
_ K-9 | Industries. | 2852, Industries. ©22,12,17,000 | 22,12,17,000.
K-10 | Non-Ferrous _Mining| 2853, Non-Ferrous Min  2,38,82,000 2,38,82,000
and Metallurglcal Ind-|. ing and Metallurglcal o N
/ ustncs Industries. .
© KAI | Secretariat-Economic * | 3451, \Secretariat-Econo-, - 73,711,000 1,000| . 73,72,000
Services. . . | mic :"Services. ) . ) » S o
Total —Industries, Energy,| 75,23,50,000 |  6,50,08,000 | 81,73,67,000.
! ‘ and Labour Department : : | "
_ Rural Develepment Department ) o
g1 | Land Revenue, 2029, Land Revenue) 25,08,50,000 | 250850000
CLe2 Igterest Payments. '2049 Interest Payments.] . .... 19,54,66,000 19 54, 66,000
' L3 | Distriot - Administra-| 2053, District - Admlms- 60,50,86,000 4,000 | 605090000
S tion, © tration, ' s :
L-4 | Treasury and Accounts| 2054, Treasury and Acc- 93,000 e £ 93,000
Lo Administration, ounts Administration. ‘ R S
1.5 | Water, Supply and| 2215, Water Supply and] 96,88,09,000'| 2,000 96,88,11,000
o Samtatlon. . : Samtatlon. ; . ’ ; e
L-6 | Social Security and 2235, Social - Security] -+ 30,46000 v ©30,44,000
T | Weltare, and Welfare, [ o
L9 | Nutiton, . | 2236, Nutrition, - '32,36,17,000 32,38,17,000
L8 ..ForestryandWild‘.Life. %‘4&(}6 Forestry and led . 8,48,86,000 ' 8,48,86,000
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- No. of - , Sums not exceeding— ER
Grant or}" ( e ——
other Services and purposes Head of Account : Voted by the | Charged on the CeT
- Appro-.| . ’ Legislative | Consolidated Total
priation - Assembly | und
m @ ® R @ R
' , ) ' _ Rs: " Rs. . Rs.
_Rural Development Department—contd. o N
L-9 'Agr'icultural\ Researchy 2415, Agricultural . © 1,13,55,000 1,13,55,000
_ . | and Education. Research and Educationd - . S
L-10 | Special Programmes for| 2501, Special Programmes| 32,19,71,000. 1. 32,19,71,000
o Rural Development. | for_ Rural Development. | . ) L i
- L-11 | Rural Bmployment. : | 2505, Rural Employment,| 38,50,00,000 . 38,50,00,000
L-12 | Other Rural Develop-| 2515, Other Rural Deve-| = 67,18,000 ©67,18,000 -
o -| -ment Programmes." lopment Programmes..- | S Lo
S L-13. Mmor Imgatlon { 2702, Minor Ir;igation; ' 32,75,43,000 ..... - 32,75,43,000
.;~L-14 | Non—Con ventlonal 2810, Non-conventional ‘,‘14,65,:84,000 o '-14,65,8'4,000'
o - Sources of Energy. Sources of Energy. : o S ) B . -
~L-15 Secretarxat——Econonuc 3451, ‘ Secretar:at— = 1,09,75,0(50 1,09,75,000
Servwes . R Economlc Services. o IR
L-16 Census, Surveys and| 3454, - Census, Survey's 5,99,000 " 5.99,000° .
- Statistics. ~and Statistics. - L T S
- L-17 Compensatlon -~ and| 3604, Compensation and| . 7,00 69,000 | 71,96 48,000 | 8,07,17,000
. Assignments to Local| Assignments to Local : S = AP
Bodies and Pancha-| Bodies and Panchayatij-
yati Raj Institutions. | Raj Institutions. o . »
L18 ‘|-Aid  Material  and] 3606, Aid Material and| _ * 2,33,000 | 233 000' '
. Equipments. - - Equipments. - S .
L-19 -I'Revenue _ Expendi- | 2215, Water : Supply ‘and ) ) )
ture on Removal of Sanitation. 25,45,00,000 | ... 25 45 00 000
~ Regional Imbalance. [ 2702, Minor Irrigation. o S
S ' | Total—Rural Develop- | 3,77,21,32,000. 2‘1,51,20,000 _3,98,72,52,000 "
. ment Department. ‘ S D
‘ : Food alid' Civil Suppliés Department ' - .
M-1 | Interest Payments. - 2049, InféreSt Payments. : 4,30,50,000 4,30,50,000.
. M-2 . | Pensions and Other Re-| 2071, Pensions and other|" 10,000 : R » ? 10,006 -
. tirement Benefits. - Retirement Benefits. o : _
M-3 | Social Security and| 2235, Social Secumy and| - . 70,000 el E 70,000
] Welfare, - Welfare . , o] . L )
M-4 | Food, - Storage - and| 2408, Food,- Storage and 17,20,07,006_ ' 10,000 | 17,20,17,000."
0 Warehousing. A Warehousmg o . e RS
M-5 .>Secretanat——Econom!c 3451 . Secretariat— 54,58,000 | I o .54,53,000
. Services.” . . Ecornomic Serv1ces SOl . AR
" M-6 'Other General| 3475, Other General ©1,26,75,000 | £1,26,75,000
“ 7w+ Economic Services. - - | -Econoric Services. S T i R
T | Total—Food and Civill " 19,02,20,000 |  4,30,60,000 | 23,32,80,000
Supplies Department. R ; R B RN
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ER9
\No. of » SRV ‘ , _{ Sums pot exceeding—
Grant or] .~ RIS P . - - —
~ other Services and purposes | .. Head of Account. Voted by the |Chargedonthe| . . -
- Appro~ S . ’ - Legislative .Consolidated { ~ Total -
_ pnatlon E R " Assembly - Fund e
SV R A ) MON ; @
R o _ Rs. Rs. . Rs.
- Social Welfare, Cultural Affairs, Sports
o and Tounsm Department ) _ o
Nt | Other Taxes and Duties| 2045,0ther  Taxes ana - 3,25,000 | Y 3,25,000
I on Commodities and| Duties - on Commodities . : :
X . Services. . and Services. . o ,
| N2 | Sports - and ‘Youth| 2204, Sports and Youth{  7,21,91,000 7,21,91,000
: Services. , Servxoes o S
N3 A;t and ‘Cult‘ure, o 2205 Artand Culture 2,38,09,000 2,38,09,000
N4 | Housing. 2216, Housmg o} 7590000 ... | -75,90,000
. N-5 | Welfare of - Scheduled| 2225, Welfare of - Sche- '52,1'6',47,000 ..... . 52,16,47,000
L Castes, ~ Scheduled- duled Castes, Scheduled N N
" Tribes © and other[ Tribes and - . other
..+ .| Backward Classes. ' Backward classes. - - v T 0 .
N6 | Social Security . and| 2235, Soctal Security and 1595, 39, o?oo‘ 15,95,39,000
R Welfare. -1 Welfare. . AR
o N7 | Nutrition. .. 2236 Nlitntlon , 469 20000 "4,69,20;000
" N8 | Secretariat-. - Social| 2251, Secretanat~Soc1a1 447,000 - 4477000
| Services. . Serv:oes N s o
N9 | Other Rural Deve]op— 2515, Other ‘Rural Deve- 22,50,000 " 22,50,000
.+ - | ment . Programmes. lopment Programmes - . ‘
N-10 | Tourism. | 3452, Tourism. ' 24,85,000 24,85,000
: Total——Socral Welfare,, . - " - -
Cultural Affairs, Sports| * 84,12,33,000 84,12,33,000
and Tourism o o o
* Department. - :
e - Planning Department -
0. | Social §ecur1ty and 2235 Socxal Secunty and 25,000 ' 25000
N - Welfare. “Welfare. - , : ‘
: 0-2 ‘ Rural Employment. 2505, Rural Employment. 2,08,33,00,000 208 3300000 '
03 Otherf Rural ‘Deve'lop‘- 2515, Other Rural Deve- 66,00,00,000 ’ 66,00,00,000
» + | ment Programmes. | lopment Programmes. | B e 5
0-4 | Hill Areas. 2551, Hill Areas. 9,25,00,000 92500006
" © 0:5.:| Secretariat-Economic | 3451, Secretariat|  1,61,65,000 . 1,000 | 161 166,000
R ) _Services ] Economic Services. : - . o . :
046 | Census, Surveys and| 3454, Census,  Surveys| - 2,70,78,000 1,57,37,03,00& 160 57, 86 000
Statlstlcs. . : and Statxstlcs B . o
Total—'-Plan'ning 2,87,90,68,000 | 1,57,87,09,000 | 4,45,77,77,000 '

Déepartment.



No. of B Smns'ndf exceedirig—-— o
* Grant or|' - o I ' e
other | Services and purposes. Head of Account-". - |- Voted by the Charged oh the{ e e
Appro-- o -~ .- . | Legislative -| Consolidated |~ Total
pnatlon o o ! Assembly Fund - l U e
) @ 3. @
ParhamentaryAﬁ'ans Department. Y I PR TST IO
P-i Secretarxat-—General 2052, Secretariat— 10,64,000 | ... . ; 10,64,000 -
- | Services. - - . General Services. B I ST
P-2 | Social Securlty and| 2235, Social Secunty and" o 5,‘000 5,.000'
- |- Welfare.’ ] Welf: are. 0 S P
e Total-«l’arhamentary - I R
: _ Affairs , .1 10,69,000. 10,69,000
Department s ' S
. . - . \ g . ‘ /
o : Housing and Special Assistance Department = o S
Q-1 | Other Taxes and Duties| 2045, Other Taxes and| ~  40,80,000 |~ ! 40,80,000 -
.. .| on Commodities and Duties on Commodities ' ‘ T
Services. and Servxces ) L D '
‘ Q-2 Appropnatlon for 2048 Appropriation for L 1,22,12,600' . _‘1',2‘1,1'2,000
- Reduction - or| Reduction or Avoidance] - . ‘
" Avoidance. of Debt. ~of Debt. - . o
Q-3 | Interest Payments. 2049, Interest Payments. e 3,2425000 | 3,24,25000"
Q4 | District Admini-| 2053, District Admini-| 4,04,47,000 ‘ | 4,04,47,000
, ‘ strations. : stratxons o ] ST
Q-5 | Other Admmxstratlve ‘1. 2070, - Other Admlm- 391,000 ... ©.-73,91,000
‘ |- Services. - strative Servwes P L
Q6 'Housmg 2216, Housmg ©40,92,80,000 |- 40,92,80,000
Q-7 .lUrban Development 2217, Urban Development CL 3,58,000 73,5‘8,000(-
' Q-8 | Social Security . andj 2235, Socxal Securlty and '35,40,6,'0,00_0 ........ 35,40,60,000
- | Welfare. A We are. _ o ‘ B S
Q9 ,Secretnat—-Economlc 3451, Secretariat=— . 41,18000 | - .i. © 41,18,000
. Services. Economxc Servlces e e B
Q-10 | Other General | 3475, Other = General 10,000 | ... . . 1-10,000
. - | Economic Services. Economlc Services. ‘ A : , o
~ [fotal—Housing cand| [ o FT
| Special . - Assistance! 81,27,44,000 4,46,37,000 } * 85,73,81,000
. Department. - RS I . Ll .- )
| Public Health Department IR IR B R ~
“R-1 .| Medical and ° Pubhc 2210, Medical and Pub- 11,80,46;8'5;000‘ -+ |'1;80,46,86,000
" | Health.- |- lic Health. - N R S T
"R ‘Fami'l}b'- Welfare, ; | 2211, Famlly Welfare - 50,06,74,000 I RO 50,06,74,000 ‘
. R-3"| Water' -Supply and| 2215, Water Supply and 4,59,000 < 4,59,000
: Sanitation. Samtatlon o S
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No. of ” Sums not exceedm,—- -

- Grant or{ - . A - .
-other | Services:and purposes | **Head of Account- Voted by the Charged onthe| . = .
Appro~’ R ' - ' Legislative. :| Consolidated ;| = Total' -
priation | R ~Assembly Fund S
[ @ KRN R @ .o

‘ _ Rs. Rs. Rs.”
, | Public Heaith Department—contd. ) L
R4| Social Security  and| 2235, Social = Security] - 1,00,000 | - " 1,00,000
K - Welfare.. B and Welfare. o , o
CR-S Secretariat—Social - | 2251, Secretariat-Sociall . ** 38,55.000 | 1,000. 38,56,000
. Services.. - - o Servxces — o .
R-6 { Aid Materials ¢ and 3606, Aid Mater;als and| . 50,00,000 "+ 50,00,000
" .]. Equipments. Equlpments . i : . -
" Total—Public Health! 2,31,47,74,000 1,000 | 2,31,47,75,000
. Department —— L
i Medncal Educatlon and Drugs Department _ ) ) » )
" '§-1 | Appropriation’ for Re-| 2048, Appropnatlon for| -~ 10,94,000 | - 10,94,000
: duction or Avoxdance Reduction or Avoidancel," T N
‘ of Debt of Debt. . - 1.
.82 | Interest Payments. 2049, Interest Payihénts. , ©2,38,000° ’ 2,38,000
‘83 | Medical anvd; ,Public'zzlo Medical and Public 1;04;10,77,000 - 1,000 | 1,04,10,78,000 -
Health. : i Health. - ‘ . ) o i
S4 | Social Secunty and| 2235, Social - Security - 60,000 60,000
Welfare. - and Wclfare : ~ :

85 ] Secretanat——Somal 12251, Secretariat—Sociall *  43,14,000 1,000 43,15,000
- ] Services, - . Servxces _ : ' ' ’ .o
: B Total—-Medlcal Educatlon' ‘ L B S

‘and Drugs Departme_nt 1,04,54,51,000 13,34,000 | 1,04,67,85,000
- Tribal Development Department ) L _ e
T‘-I; Appropriation for} 2048, Appropnatlon for . 4,00,000 | . 4,00,006
‘Reduction or Avoid-| Reduction or Avoidance . . »
-ance of Debt. . * | of Debt. R .
" T-2 | Interest Payments. 2049, Interest Payments. . "3,92000| 3,92,000
T3 | Pensions and - other| 2071, Pensions and Othet| 10,000 | ... 10,000
- ... 4 Retirement Benefits. Retirement Benefits. . R e :
T4 | Weltare "of Scheduled| 2225, Welfare of Scheduled| - 29,94.60,000 - 29,94,60,000.
= 1 ‘Castes, - Scheduled| Castes, Scheduled Tribes . B
Tribes and Other| and Other Backward . ‘
.| . Backward Classes. Classes. - N _
T-5. | Social _ Security and| 2235, Sacial Secunty and 25000 .. 25,000
o “Welfare. ; Welfa.re ) AR R Rk
. T vSecret»ariat;‘—Social 2251 Secretarnat—-—Socxal . 35,91,000 35,91,000
" 'T7 | Co-operation. 205, Co-operation. | 3,17,08,000 . 3,17,08,000
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" No. of

Grant or] '

other
Appro--

priation )

Semces and purposes

@

Sums not exceeding-——‘ ‘

Héad of Account;

| Voted by the.

- Legislative
Assembly

Charged onthe

Consolidated |

*Fund

“Total

@

o)

. Revenue Expenditure

" Tribal Development

on Tribal Areas <
‘Development Sub-
Plan.

Revenue, Expen&i'mre-i '
on -~ Removal of
Regional Imbalance.

. Dubhcx’cy .
2225, Welfare of Scheduled|
Castcs, Scheduled Tribes

. 2702, Minor Irrigation,

I ndustrles

' Employment

e

Department—-—contd. :
2202, General Education.
2203, Technical Education.
2204, Sports and Youth
Services.

2210, Medical and Pubhc'

Health.

2215, Water Supply and
Sanitation. '

2216, Housing

2217 Urban Development
2220 Information and

and Other Backward
Classes.

2230, . ' Labour . :
: Employment
2235, Social Security and
Welfare. -

2251, Secretanat——Socxal
Services.
2401, Crop Husbandry

ahd

2402 Soil and Water Con-|

servation.

2403, Animal Husbandry
2404 Dairy Development,
2405 , Fisheries. .
24?? Forestry and Wild

2408, Food Storage and
Warehousmg

2415, . . Agricultural

" Research and Education.

2425; Co-operation.

2501, Special Programmes
for Rural Development.

2505,-Rural Employment.

2506, Land Reforms.

2851, Village and Small

2852, Industries .
3054, Roads and Bndges.
3456 Civil Suppliés.

2202, General Education.
2203, "Technical Education.

2210 Medical and Pubhc :
, Health.
| 2215, Water Supply and

Samtatlon
2230, Labour  and
2403, Animal Husbandry.
2702, Minor Irrigation. -
3054, Roads and Bridges.

._}

—

Rs.

£98,90,77,000

\ 7,55,45,000

o

1 98,90,77,000 -

©7,55,45,000

Total—Tribal Develop-| -

ment Department.

1,39,9416000]

7,92,000

1,40,02,08,000
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No. _of" ) o ) ) S . Sums not exceeding—
Grantor] = - o N I . e ]
other | Services'and purposes " Head of Account - Voted by the |Charged on the o o
Appros-f’- T T R Legislative Consalidated " Total .
priation |~ . : - Assembly Fund T
o e e | @
& ' Rs. Rs. . Rs.
_Enﬁirenment Department - -
| U-1 | Interest Payments. | 2049, Interest Payments. .. 7,37,000 7,37,000
" U-2 -| Social . Security - ‘and 2235 Socxal Secumty and ‘ 10,000 | .. 10,000
o ']Welfare. Welfare : PR ) .
U-3 Secretarnat—-Soclal 1 2251, Secretarzat—-Socxal 6,64,006 '6,64,000
i Serv:ces Serwces S . .
U4 Ecology and Envxron- 3435, Ecology and Envi-| 1,24,39,000  ’ ' 1,24,39,000
‘ | . ment. ronment. ' - - -
Total—Environment| 1,31,13,000 7,537,000 1,38,50,000
.+ Department. 1 - . :
, Maharashtra Legislature Secretariat
V-1 Parliéxhent/State’/Union :2011_, Parliament/ Statef| = 5,8%,14,000 774,000 | 5,95,88,000
- Territory Legislatures. | - Union Territory Legis- ‘ ' ’ .
: T latures. - -
* V-2 | Pensions and Other| 2071, Pensions and Otherl | -67,00,000 . 67,00,000
"1 -Retirement Benefits. 'Retlrement Beneﬁts. : o + T
V3 | Social’ Security - and| 2235, Social Securxty and 5,000 5,000
© ] Welfare, Welfare . W )
‘Total—Maharashtra| - 6,55,19,000 | 774,000 | - 6,62,93,000 *
Legislature . B P ! -
Secretariat. - : ‘
Total——A-Expendlture 5,562,07,95,600 15,30,35,20,000 7,092,43,15,000
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No. of T ] ‘Sums not exceedlng—
Grant orf. Sl o L —

other | Services and purposes’ ~ Head of Account Voted by the l Charged on the N
"Appro-| - . . L Legislative Consolidated Total
‘priation |- . e Assembly * | * Fund

- @ <3 @

' T "Rs. ‘ Rs.
' B——EXPENDITURE ON CAPITA.L ACCOUNT ) ‘
o Home Department L o

B-18 Capitaj Out]ay on Flood 4711, Capital Outlay on| 85,27,000 - ) '85,27,000'
Control Projects. Flood ControlProqects . . - . .

B-19 | Capital Outlay on Ports| 5051, Capital Outiay on|  67,68,000 67,68,000
and Light Houses. Ports and Light Houses. T . o

B-20 | Capital Outlay on Road| 5055, Capital Outlay on| 9,19,00,000 ©9,19,00,000
Transpnrt Road Transport. " o ‘

‘B-21 ‘Capltal Outlay on In-| 5656, Capital- Outlay on| - ° 33,13,000 ~33,13,000

’ land Water Tr'ansbport “Inland Water Transport: : _ ,

| Total—Home Department. | - 11,05,08,000 11,05,08,000
Revenue and Forests Depértment ) ) ‘ o
C-23 *| Capital "Outlay  on| 4235, Capital Outlay -on| . 2,78,00,000 | - . 6,00,000] - 2,84,00,000
‘| ‘Social’ Security and Social Security  and|- A o I

, - Welfare. ' | Welfa;e s ‘ 1 C ] o

C24 | Capital Outlay .onj 4406, ‘Capital Outlay on{ 15,32,82,000 | - 15,32,82,000
Forestry and Wild Life.| Forestry and Wild Life.| - o o o

C-25 Capltal Outlay ‘on 4415, 'Capital Outlay on E ,84,32,060 e 84,32,000" .

© | -Agricultural Research| Agricultural - - Research o . . .
| and Education. " - and Education.. ce i o )

C26.-| Capital Outlay - on| 4761, Capital Outlay_on| 12,67,50,000 | 12,67,50,000
.Major and Medmm Major and - Medium| = - o
Irrngatloq ) Imgatlon o : » . R

'C27 | Capital . Outlay  on| 4702, Capital Outlay on| 940,001 - . © 940,000

- Minor Irrigation, - - Wiinor Irrigation. -~ : . ‘ e

C28 | Capital . Outlay ~ on| 4801, Capital Outlay on|- 1,22,00,000 | - 1,22,00,000.

o Power Prqjects.' Power Pro_yects o ] _ '

C-29 Capiial Outlay on Other|. 5475, Capital Outlay on 24,00,000 . 24.00,000

' General ~ Economic| . Other Genéral ~ Eco- - C :
Services. . nomic Services.

Total—Revenue  and| - 33,18,04,000 | - 6,00,000 | 33,404,000
Forests Department. : L :

; , Agriculture and Co-operatidn Department L .

- D-16 | Capital - Outlay = on| 4250, Capital Outlay on| 2,20,000° - 2,20,000
Other Sccial Services. ) Other Social Servnces. : : ! :

T frrir-%\eﬁ |



ment Department. - 5

¥3% oo MEIXTE WOEA A, 6 39, QQ6C[ATE Jo, WwH 390 [ e a
No. of _ ‘ Sums not exceeding— .
Grantor| - - .. R Lo . :
 other "} Services and purposes Head of Account- ° Voted by the Charged on the e
. 'Appro- - o C o - : Leg,xslatlve Consohdated Total
* priation - B S Assembly. Fund L
B R o) @ @
I i b CRs. " Rs. _Rs,
) Agriculture and Co-operati_on Department—contd;‘ - . e o
D-17" | Capital Outlay on Crop #o1, Capltal Oitlay on | 8,31,75,000° 83175000
R Husbandry ‘ Crop Husbandry S e
D-18 - | Capital Outiag on " Soil| 4402, Capxtal Outlay ’o‘n 4,06,00000 | ..o  4,06,00,000
K .| and ~Water - Conser-{ - Soil and .. Water Cou- I I . S
B servatlon ot scrvat:on L AR ' ) ;
D19 | Capital . Outlay . o] 4403, Capital Outlay on|  3,49.26,000 | - 13,4926,000
L Animal Hus bandry. Animal Husbandry. SR S e
“'D-20, | Capital _-Outlay * on| 4404, Capital Outlay on|  6,60,27,000 © 6,60,27,000
A Dalry Development. Dairy Development : L N o 7
D21 | Capital Outlay - on| 4405, Capital Outlay on|- 2,19,05,000° ©2,19,05,000
P Fxshertes ‘- ) Flshenes o B R o . .
" D2 .'Capxtal Outlay on Food,| 4408, Capital Outlay on¥:  34,13,000 | 7 34,13,000
.. ..| ‘Storage and Ware-' Food Storage and Ware- . oo
. houSng . ) hOuSlng N B . . .
D23 | Capital Outlay on 444“15 Capital Outlay on . 3,00,000 - ,'3,00,0001 ’
‘ Agncultl ral . Research| Agrxcultural Research] . . L .
R and Educat]on ) and qucanon o - . - .
'D-24 | Capital Ouitlay .'.;:on' 4425, Capital Gitlay on| 25,63,64,000 | .+ 25,63,64,000
: Co-operation. " 1.+ Co-operation.”. . S N
' D25 | Capital  Outlay on'A;foz_, Capital Outlay cn|  4,50,00,000 ©4,50,00,000
L Mmorlmgatxon " Minor Irrigation. .- .| g e
‘D26 | Capital Outtay on Village 4851' Capital Outlay on| .~ 2,56,22,000 . 2,56,22,000
‘ and Small Indusmes Vxllage and Sma‘! Indus-| . ' Co -
. . t!‘le: o L o A
D-27 . | Capital Outlay on Other| 5475, Capxtal Outlay on| "~ 90,41,000 ©.90,41,000
« - | . General.  Economic gOther General Economic A L,
Servwes .| - Services. - . o
D28 : Caplta] Outlay on|’ 440" Capital Outla,y on| - 1,00,00,000 |- ‘1,00,00,000 .
- | Removal of “Regional] Soil and ' Water- Con- : R LT
Imbalance ) .| ~servation. ; -
| Total;-Agﬁcuuuré and e DR
Co-ope_rationDepartme}nt -59,65,93,000 . 59,65,93,000 .
— o Urban Development Department . o b 7 .
F-13 | Capital . Out]ay . on| 4215, Capltal Outlay on| - 3,95,05,000 | - 3,95,05,000. . .
| Water Supply and Water .- Supply and‘ ool S :
© .| Sanitation. - - Sanitation, o k T
F-14 | Capital - Outlay onl 4217 . Capital Outlay on} 4,81,90,000 | " 4,81,90,000 ...
..+ | Urban Development : ,Urb.an»D'evelopment R o
. | Total— Urban Develop-|  8,76,95,000 | ... 8,76,95,000
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No. of
Grant or
other

o

@

Servicés and PUIPOSES [
Appro- | ©° - o
‘priation |

ﬁéad Ql l\dbount

bumq not exceedmo—

oy Voted by the

Legislative -

| Charged on the

Consolidated”
Fund |

Total

e

- Assembly

@

12
H-13

' H-14

‘H-15
Al

H-16

| Capital

| Capital- Outlay

.Capital

:|-. imbalance. .-

" Public Work

. Outlay

. on.
Hous’mg -

Capxtql Outlay on Clvﬂ
. Aviation. . - v
Cap1tal ) Outlay' -op-
Roads. and Bridges.

on
‘Public ‘Works "~ and J
Admlmstratlve and }
"Functional . .
Buildings. -

Outlay ' on |-
Removal of Regional-

ng Debéré:ﬁent : )
4216, Cdpnal outl ay on
Houung

5053 C1p11a1 Outlay on
le Av1at10n

5054, Capxtal Outlay on
Roads and - Brldgea

‘4058 Capml Outlay on
Stauonery and Pnntmx,

4059 Capxt"'
Publxc Wori\s

| 4202, Caplta.l Outzay on'

Education, Sports, Art

' and Culture

_4210 Ca,pxtdl Outlay on|
Pubhc

. Medical
Health

441 1,
’ Farmly Welfure

4217, Capnal Outlay ori
" Urban - Development.

4225, Capital Outlay" on
Welfare ‘of .. Scheduled
Castes, Scheduled Tribes
and Other
. Classes

and .

Soclal - Security . and
Welfare o :

4230 Capltal Outlay on
Other Socxal Servxces

4202, Capltal Qutlay ‘on
l:duc.atlon Sport;,
and Cultufe.

4210 Capital
-Medical -
Heaith,

4250, Capital. Outlay on

. Other Social Services.

Qutlay on|

Roads and Brxdges »

: Total——Pubiic W c')rlcs
- Department. * -

Outlay oL

Capztal Outlay on|. v
| +32,30,44,000 |

Beckward :

4255 Capxtal Outlay on‘

L)

Arts |

cand . Pu ohc ;

" 1,31,19,000

.J"

5054, Capital -Outlay. on| | - ._“

12,74,44,000 |.

51_,-54,‘88,0050 -

}_48,54,58,000

' Rs.

: '17,:74,44,00(')
1,31,19,000

| 51,54,88.000

| 32,3044,000 -

48,54,58,000

o

1.51,45,53,000

1{1,51,45,53,000
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and Labour Department.

R AT AR, T ]9, 1R¢4[AWE 3o, TF %0
No.of | ' Sums not exceedmg—-—
Grant or{ * .- K _ ) , o .
other | Services and purposes ‘Head of Account . Voted by the (Charged on the e
Appro- |- L T : ‘Legislative Consolidated - Totai -
“priation | o ~ Assemnbly Fund s
ay @ ® . @ -
: Rs. Rs. Rs. .
» Trrigation Department CE ST P
‘ I-9-I | Capital - .Outlay  on| 4215, Capital Outlay on| 1,64,95,000 '1,64,95,000
. ‘Water . Supply. and Water Supply and Sanita- :
. Sanitation. ~ - | tion. . : .
110 | Capital Outlay on Soil| 4402, Capital Outlay on| - 6,54,50,000- 6,54,50,000
: and Water Conserva-| Soil and Water| C
tion. . _ Counservation, o 8 . ,
L11. | Capital Outlay on Major| 4707, Capital Outlay on|5,89,78,34,000 | ... 5,89,78,34,000
- and Medium Im'gation._ Major - and Medium} - . A
) - R Imgatlon ) ) o }
I-12 1 ‘Capital ©~Outlay - on| 4702 " Capital Ouﬂay or 35,95,11,000 35,95,11,000
) Minor Irrigation Mmor Irrigation, IR
113 | Capital Outlay on Flood| 4711, Capital Outlay on| 41 86, 000 | 41,86,000
|- Control Projects. . Flood Control Pro;ects o . ) h
" 114 | Capital ~ Outlay on| 4801, Capital Outlay on| 1,18, 98, 60 000’ 1,18,98,60,000 -
| . PowerjProjects. - Power Pro_;ects ) ] o N
, ! 4701, Capital  Outlay ‘ o
R S P s onMajorand Medium - S S ‘
1-15 | Capital Outlay on ‘!rrlgatxon. . 1,91,30,37,000 | -1,91,30,37,000.
. Remagval of Regional . * : T
Imbalance 4702, Capital Outlay |
. | -on Minor Irrigaﬁon; J S : _
! . Total—Trrigation - | 9,44,63,73,000 9,44,63,73,000
l R Department : L :
Ll E Industnes, Energy and Labour Department . )
K-12 Caipxtal Outlay on Co-| 4425, Capital’ Outlay on 92‘,26,000: . 92,26,00'0
. _ operatlon (,o-operatlon. o o . S
- K-13 Capltal, Outlay ‘.on] 4851, Capital Outlay on| - 1,65,00,000 ' ],65,00,000
- 1 Village and  Small Vlllage' ..and mallv R
’ - | Industries, Indusmes.‘ , , .
" K-14 | Capital Outlay on Non-| 4853, Cap'it'al. Qutlay onA, . 45,00,000 " 45,00,000
T Ferrous Mining and| Non-Ferrous Mining and . . B
Metallurgical Indus-} - Metallurgical Industries.
.  tries. - o AR : : _
K-15 | Capital Outlay - on| 4860, Capital Outlay on| = 7,00,00,000 7,00,00,000. -
' | Consumer Industries. _~Consumer Industries.. S I
K-16 | Other Capital Outlay| 4885, Other Capital Outlay| 16,54,75,000 25,000 | 16,55,00,000
T on Industries . and] .on - Industries - and ' . .
. Minerals. Mmerals ’ -
K-17 | Capital Outlay on| 5054, Capital Outlay on|  2,70,00,000 2,70,00,060
- Roads and Bridges. Roads and Bridges. - - _ o _ R
" .| Total—Industries, Energy| 29,27,01,000 25,000 | 29,27,26,000
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No. of \ Sums not exccedxm—

Grant or ) T : v

other | Services and purposes "Head of Account Voted by the Charged on the o

Appro-| - - - . . . - Legislative . |- Consolidated |  Total

priation L . _Asse_mbly * Fund - .

ay’ @ G .. C @) _
Lo o ] Rs. . |  Rs ‘Rs, .~
‘ * Rural Development Department . . R N C -

_ L-20 | Capital Outlay on Soil|' 4402, Capital Outlay - on|.  7,14,05,000 | 2,000° 7,.14,07,000
.and Water Conserva-v Soil and Water Consr‘rva- ' S S
tlon . o tion. - . ) : _

‘' Total—Rural Deve!opment " 7,14,05,000 | 2,000 7,14,07,000 -
Department. - e
D Food and le Supp!:e:, Department . A .
. M-7 | Capital Outlay on Food, 4408 Capltal Outlay on 11,38,38,40,000 " 5,000 ‘11,'38,38,4'5,‘000'
- Storage and Ware- Food Storage and Ware- . . : S
h0u<mg v housmg . . . Lo
 Total—Food and Civil|11,38,38,40,000 5,000 | 11,38,38,45,000
_ e Suppheb Depaltmem R - . B
. Social Welfare, Cuitural Affairs, Sports _
o » - and Tourism Departmmt . - v
" N-11' | Capital - Outlay  on; 4202, Capital. Outlay on 83,00,000° 83,00,000
: Education, Sports, Art| Educat:on Sports, Art - :
: ‘and Culture, and Culture. 1o . _
" N-12 - | Capital Outlay on Wel-| 4225, Capital Cutlay on| 1,85,56,000 . 1,85,56,000

’ : fare of Scheduled Cas-l - Welfare. of Scheduled o : C
‘tes, Scheduled Tribes| Castes, Scieduled -Tribes
and - other: . Backward_ and other  Backward

.| Classes. Classes. e » ,
‘N-13. | Capital ~Outlay " on| 5452, Capxtal Outlay on 80,00,000 "80,00;000-
- Tourism, - Tourism. IR
» ~Total—Social kWelfare,' . T
Cultural Affairs, Sporis| -  3,48,56,000 | - -3,48,56,000
S and Tourism Department. L g L
o | . o
] " Planning Department o :
O-7 | Investments in General 5465; Imestmen‘s " in 15,00,000 |- 15,0(),000
" Financial and Trading] General Financial and S .
Institutions. - ‘Trading Institutions. v
o " Total- Planning " 15,00,000 15 00_056-
l * Department.- , A
' Housing and SpécialiAssEstan'ce Department | _
Q-11 | Capital Qutlay on other; 5475, Capital Outlay on| . 1,00,000 | "'1',00,000
i General . Economic! other General Econonuc o . A
. Services. - Services. '
Lo . A n
: Total—Housing and’ o E
Special Assistance ""1,00,000 *1,00,000
Department i . o
Medlc‘ﬁ Educatxon and Drugs Departmmt .
$-6 Capltal Outlay on Medx- 4210, VCapual Outlay on|- 44,000,, - 44,000. .
“| " cal and Public Health.| Medical _and” Pubhc ’ :
o o Health, - k :
.- [Total—DMedical Educatlon 44,000 . .... 44,000

- and Drugs Department.|
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Grant or
.. other -
. Appro-

priation

my

No. of | :

Services and purpo'ses

ey

1 .

Sum‘s‘ not exceeding—- ’

. ,_Headof,'{&capuutf} ‘

e

Voted L; &h\, Charged on the).
t Consolidated .

Legislative

_'Total '

Assembly -

‘ Fuad
@

T-10

Tl

S

Capltal‘ Outléy on

Tnbal Development Dcpartmmt

Capnal Outlay on’ s
Tribal Areas Deve- |
lopmeént Sub-Plan, . -

Pe

™

Removal of Regional |-
Imbalance p

| 4202, Capital
qucatlon, ‘Sports, Arts'

4403,

14702, Capital

4059 Cap:tal Outlay on
Public works.
Outlay ol

and Culture.

"4210, Capital Outlay - on

Medical - and " Public

Health.

4225, Capstal Out]ay onl:}

-Wel fare of “Scheduled)"
_: Castes, Scheduled Tribes| |’
- Backward|

~and - other
Classes.

| 4250, Capial Outlay on|’

other -Social Services.
4401, -Capital’ Outlay on
Cmp Husbandry.

Dairy Development.

405, Capital- Ounay on
Flshenes -
4406, Capital - Out'ay on

. horestry and Wild Life.
‘| 4415, Capital

Qutlay on
Agrlculturdl Research
"and Education. ~

| 4425, Capital' Outlay on 1
. Co-opexatlon ' )
4701, Capital. Outlay -on| | -

Major and Medxum

" Imgatlon . I
4702, ' Capital Outla.y on|.

Mmor Irrigation. -

‘1 4851, Capital - OCutlay . on
V)llage_ and Small Indus- _

tries.

5054, Capxtal Outlay on

Roads and Bridges.

4202, Capital Ouﬂay on
Educatxon, Sports, Arts
and Culture,

| [4210, . Capital Outlay on

| Medical and Public Health
I |4250, Capital Out!ay on
Social - Services. “

other.
‘4701, Capital - Outlay on
Majo‘ ~and - Medium
Jrrigation,

Mmor Trrigation.
5054, Capital Outlay. on
“Roads’ and Brldges ’

: g_Total-—-Tn_bal Develop-|

ment Department.

" Total—B-Expenditure on

g Capital Outlay -onj |
" ,Am'mal Husbandry. =~ ||

4404, . Capital Outlay on|| . - o
% 35,28,78,000 )

Outla.y on{ |

Rs; :

| 216565000 |

Rs

35,28,78,000

£21,65,65,000

56,94,43,000

P

56,94,43,000. -

2,444,14,15,000 |

- 6,32,000.

2,44420,47,000

Capital Account. -
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" B23

€30
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L C33
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. State Govemment

_Loans to ‘Govemmem
© Servants, etc.

Home

Loans for Housmg

"l Loans to Govcrnment

Servams, etc..

o Total—GeneraI

State_ Governinent.

7610, Loans to  Govern-
- ment Servants, efc. -

55,93,000

WO qE] o WET Wed TOEe, S R, 4R64/AWE jo, W 9%90 - A
No‘.»o'f.v"v_f T ‘ k 'Sums fot exceeding—— .
. Grantor| .. - - 0 - R e , —
 other - |. Services and purposes ~|. . Head of Account Voted by the Charged on the;: ) .
CAppro- | .- Lo S i : Legislative Consolidated | Towal i
' “priation . Do . . Assembly | Fund A
e : t NG T
l . Rs. :_R's'. " Rs, "
C«—-EXPBND}TURE UNDER DLBT HEADS 1 ‘
L ' General Admmrstratwn Departmem . ' S . o
- A-IS_ Tnternal Débt of - 6003, Tnternal Debt of the 10,000 10,000 '

~ 5593000

stration Departmeit.
Departmelt
6216, L oans for Housmg

- ment Servants, etc.

-ment.

Revenue and Forests Departmem

Imomal Debt of 'the,
State Govemment

Loans tor Socxai Secu-
rity and Welfare.

Loans for Relief - on}
‘account - of * Natural
Calannnes :

Loans for- Crop Hus-

bandry.

Loans for Forestry and
Wlld foe e

Loans ‘to- Gowemment
Servants, etc

and led Llfe )

) ment Servants, etc

Admini-| -

~5593,000] -

. 10,000 |-

'56,03,000

7610, I.oans to - Go-vem—_

7,32,05,000 |
- 28,39,000' |

7,32,05,000
28,39,000

Total——-Home Demrt— -

76044,0000 L

© 76044000

6406 Loans for Forestry :

7610 Loans to Govern- :

6003, Tnternal Debt ofthe i

State Government. v
6235, ‘Loans for  Social| - 3,9406,000 |
' Secunty and’ Welfaie S

6245, Loans for Relief| ~ 1,15,00,000
on account of -Natural| . =~.. -
Ca]amltlcs o - : o
6401, Loans for - crop " 63,50,000°
Husbandry L :

81,06,000

3,50,000 |-

© L 28,00,000|

28,00,000.

3,94,06,000 -

1,15,00,000°

63,50,000

3,50,000

~81,06,000

' Total-—Revemie and

657,12,000 |
- Forests Department.| RN I

28,00,000 |

" 6,85,12,000
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‘Employment Depart—

Y3} | TG A URAH, T 9, (R[N 30, AF 9890 [wre v
" No. of ‘ Sumé fot exceeding—
Grant orj . D . L S
other | Servicesand purposes Head of Account. Voted by the |Chargedonthe| . -
- Appro- S ) R Legislative - | Consolidated | = Total
- priation v Assembly Fund - .
a- @ ® o @
. o Rs. . Rs. Rs.
- Agriculture and Cp—opérziﬂon Depariment . : _
D-29 Iutémal Débt of the, 6003, Internal Debt of 7,64,40,000 | - 7,64,40,000
o State Government, . the.State Govelnment R o
D-30 | Loans for Housing 6216, Loans for Housmg. . 5,02,00,000" 5,02,60,000 .
: '»_D,-31 Loans for other Soc1a1 6250, " Loans for ather | - 8,000 8,000
X Servmes i Social Services. - ] . ' t
D-32 | Loans >for‘. .Crop'6401, Loans for ",Crc')p 28,30,00,000 28,30,00,000
- :| Husbandry. _ Husbadry. . - : R S
D33 | Loans for  Animal| 6403; Loans for Animal  2,25,00,000 | 2,25,00,000 -
- | Husbandry. ‘| Husbandry. o i S
D-34 | Loans for . Dairy| 6404, Loans for Dairy 50,00,000 50,00,000
- |'" Development. Development ) R, , .
D-3'5 '| Loans for Fisheries. - 6405 Loans for Fxshcries - 1,38,98,090 : 11,38,98,000
D-36 | Loans for Co-operation. ,6425 Loans for Co-| 690586000 |  .... . - 69,05,86,000
: T _ operation. . N
D-37 | Loans for .. Minor} 6702, Loans for . Minor 2,00,00,000 2,00,00,000
. Imgatxon T Irrigation. . - A B o
-D-38 | Loans for 'Village - dnd 6851, Loans for Village 17,83,000 [ . .... . " 17,83,000 -
| Bmall Industries. and Smaﬂ Industries. - o e s
-39 “Loans for other General 7475 Loans for. other . 39,38,000 39,38,000
“Economic Services. | General Economlc :
o : S“rvxces ; _ : , .
D40 | Loans to Government| 7610, Loms to Govern— ; 55,27,000 55,27,000
: Servants, etc.. ment Serva.nts, etc. - i
Totar-;—Agrxculturc and| 1,09,64,40,000 | 7,64,40,000 1,17,28,80,000
- Co-operation Depatt- R . S
ment. L
v Education ‘and Eingloyment Department - :
" BE-12 | Loans for Education| 6202, Leans for Educa| 1,10,00,000 1,10,00,000
: ‘Sports, Art . and| tion, Sports, Art . and{ : S
- Culture. _ Cultule
E-13 | Loans to Government| 7610, ' Loans to Govern{ - -27,73,000 27,73,000
. Servants, etc. ment-Servants, etc. - i ‘ .
Total—Bducation and| . 1,37,73,000 1,37,73,000

‘me m .
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" No. of Sums not exceeding—

" Grant orf o . » . - :
other .| Services and purposes ' Head of Account | Voted by the [Charged on the o

©Appro-| . ) . ! Legislative | Consolidated Total -
priation . ; "+ Assembly Fund o

! - . . . —

- ® @ 3) - @ <

_ A Urban Development Department . - )
F-15 | Internal Debt of the| 6003, Internal Debt of 51,47,000 51,47,000
.| State Government. | the State Government. : : ’ o
F-16 | Loans for  Water| 6215, Loans for Water| 82,13,02,000 | . ©'82,13,02,000 -
- Supply and Sanitation.| Supply and Sanitation. B R IS - ‘
F-17  Loans for = Urban| 6217, Loans for Urban| 5,69,70,000 5,69',70,000'
Development. - . Development.., - .
- F-18 | Loans to Government| 7610, Loans to Govern-| . ~7;59,000 759000_
. . Servants, etc. ment Servants, etc. - ; - N o :
Total—Urban Develop-| 87,90,31,000 [ *  51,47,000 | ss 41,78,000 -
" ment Department, - - .
Fmance Department ) . o
G-15 | Internal’ Debt of the| 6003, . Internal Debt of . 16,29,83,00,000 16,’29,83;00,04()0
State: Government. ~ | the State Government. . o o
G-16 | Loans and. Advances, 6004, Loans and Advances | 2,42,62,12,000 | -2,42,62,12,000 -
o from the Central] from the Central Govern-| - ) -

, Government.’ _ ment, L )

. G-17 | Loans to Government| 7610; Loans to Govern- 20,55,000 ©20,55,000
o Servants etc. ment Servents, etc. : i o L L
G-18 | Inter-State Settlement. 7810, Inter-State se;ua o 67,38000| . 67,38000 .
. ‘ment. ~— - :

. Total—Finance Depart- . : N R '
' ment - © 20,55,000 |18,73,12,50,000 18,73,33,05,000
P _ Public Works Department D
vH.17 Internal - Debt of the| 6003, Internal Debt of the| _ 4,05,000 - 4,05,000 .
. State Government. State Government. . B N .
H-18 | Loans to Government| 7610, Loans to Govern- ‘ 34,26,000‘ RO 34,26,000
L Servants, etc; - ~ment Servants, etc. o Lo
’ ' Total—Public  Works 34,26,000 4,05000 .38,31,000
- Department, - S ’ C ) :
Imgatlon Departmeut o »
- 160 Loans to Government) 7610, Loans to Govem-- 1,59,70,060 Noeiee ‘1;59,70,000 o
-l Servants, etc, ment Servants, etc. . et
o ’I’otal—Imganon Depart- 1,59,70000 ' ... ©1,59,70,000
V o R meﬂt o Ry S ALy T .




. meay Oepartment. -

_M,;nz

7,35,92 82,000

o

)

¥¢q AERIE A T, T ]9, 1%CS[AWE 3o, T 9390 [wvra
' No. of o . " Sums not exceeding— -
Grant or ; S - C N
" other .| Services and purposes- . Head of Account .- Voted by the | Charged on the : <
Appro- - AT . L " Legislative Consolidated | = ~Total -
{priation | . C o Assembly Fund R
W @ (O} - @ - X
’ Rs. - Rs. " Rs.
) - & ,
. Law and Judlclary Department ‘ . ‘ , RPN
38 | Loans to Government]. 7610, Loans to Govern- 19,62,000 1 19,62,000
S Servants, etc. ment Servants, etc. - : R
' Total—Law and Judxclary S 19,62,000 ] © 19,62,000
Department. - » i AR
. \ "'Induls'trives‘, Energy and Labonr Depéﬂment o ‘ ,
' "K-18 | Loans for Other Socialj 6250 Loans t‘or Other{ 4,39,04,000 | .. .... . 4,39,04,000
.| Services.. = . Socxal Services., . o v ) o
. K19 Loané for Cé-opératibp 6;125 Loans for Co-opera- feees 50,000 50,000 -
: ‘ ion. . v :
K-20 .| Loans for Power Pro-| 6801, Loans for Power| 2,41,50,38,000 2;41,50;38,006
’ Jects ) Proy.cts ) L o .
K21 | Loans for Vﬂlage and 6851, Loans for.Village 63,25,000 1,00,000 : - 64,25,000
: | _Small Industries. ~~ | and. Small- Industries' e ‘ . o .
K-zi Loans for.- Consumer 6860 Loans for Consumer| 25,43,82,000 '25,43,82,000 ,
.+ . | Industries. Tndustries, R v »
" K23 | Loats for Other Tndus| 6885, Loans for Other| 11,5000,000 | ©11,50,00,000
0| tries and Minerais. Industries and Mmerals R S
KA Loans to ﬁovemment 7610, Loans to Govern| ~ 21,67,000 | . . 21,67,000
’ Servanm etc. .. ment Servants, etc. a : L
v Total—Industries, Energy 2,83,68,15,000 -1,50,000 | 2,83,69,66,000
T and Labour Department. o atesaa | 2ol
\ & ’
| .;,: o . -Rural Development Department . ) s
- L-21- Loans for WaterSupply 6215, Loans for Water 1,00,000 vrer L 1,00,000 -
., . - | ondSanitation, Supply and Samtation. S o
~ L-22 | Loans for Housmg. © | 6216, Loans for Housing,  3,00,000 veis 3,00,000°
'L-23 | Loans fof Other Rural 6515, Loans for Other]  60,00,000 " 60,00,000
o Development * Pro-| Rural Development - ) )
- grammes, - ‘Programmes. _ .
L-24 Loans to Govemment 7610, Loans to Govern- 7 9,92000( " ..., T 9,92,000 ¢
| Servants etc. ment Servants, etc. | -
| L-25 - | Miscellaneous Loans, ’7615msceu’aneouéfr.oans 7,35,18,90,000 7,35,18,90,000
B A - Total—Rural Develop— ] 7,35,92,82,000
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Department. .

o v wgTeRE [ana USTE, TS 39, 13¢5 3 J,” ﬁgq 290
No.of]| ( Sums not exceeding— S
Grant or] = | o : L ‘ . )
other I Services and purposes | - .Head of Account Voted by the [Charged on the| =~ C
Appro- . e : Legislative: | Consolidated | . Total -
‘priation . : "I Assembly * Fund IR
O @ O @ .
L | B Rs Rs.
o Food and le Suipplies Department " : IR
M.g | Tnternal Debt of the| 6003, Internal Debt of the| ° 16,40,00,000 | - 16,40,00,000 -
- .- | - State Government. State Government. .. - , : : T
M.O " Loans to .Government| 7610, Loans to Govern- ' 10,12,000 | ' 116,12,000
-+ Servants, etc. ment Servant etc. : . A
' . - Total——Food and Civil] . 10,12,000 | 16,40,00,000 | 16,50,12,000 =
: Supp_llgs Department. - S o o
_ Social Welfare, Cultural Aﬁ'alrs Sports ,
‘ and Tourism Department .~ - ‘ N Lo B
N-14 | Loans for Tourism | 7452, Loans for Tourism| ©  20,00,000 - 20,00,000 °
N-15 | Loans to Government| 7610, Loans fo Govern+| - . 7,69,000 o - ,7,69;000 -
. Servants, etc. . ment Servants, etc. S : o
Total—Social ~ Welfare,| = 27,69.000 | 27,69,000
Cultural Affairs, Sports - o .
and Tourism Depart-
~ ment. -
o ‘ p]amm;gDepartment . e 1 .
Y,O-8 Loans ‘to Govemment. 7610 Loans to Govern— ~ 5,53,000 5,53,000 .
Servants etc. . ment Servants etc. - o S
Total—Planmng Depart- . 5,53,000 | '5,53,000 -
- .ment. TN A
Parlnamentary Aﬂ‘au's Department ‘ e
P-3 Loans to. Government 7610 Loans to Govem— 77,000 ‘“" ,77’000
© .| Servants, etc. ment Servants. etc. — - R
Total—Parliamentary 77,000 77,000
 Affairs Department. EES
 Housing and Special Assistance Department 1 ) : i ‘
Q-12 | Internal- Debt of the' 6003, Internal “Debt of| - | 1,22,12,000 1,22,12,000
o State Government. . the State Government. , . S o
. ! e L . LIS o ’ .
Q-13 | Loans for Housing. = | 6216, Loans for Housmg - °38,88,42,000 ' 38,88,42,000
Q.1'4 'VLoans for-Other Socxal 6250, Loans fOl-' Other‘ :i,iﬁ;98,00:(5: : _1,‘14,98,000
| - Services. . Soclal serv:ces e o . )
Q.15 ‘Loans to Government| 7610, Loans to Govern| 1,88000| - 1,88,000 -
Servants, etc L m@;};’Servgpts, etc. S R
‘ "Total——'Housing“ Candl G ) ] v
Special ~ "Assistance] 40,05,28,000 '1,22,12,000 | . 41,27,40,000 -
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. No. of
Grant or
other
Appro-
priation

@

Services and purposes . |

@

-

" 'Sums not exceeding—

. Head of Account .

‘Voted by the

Legislative _
Assembly

i Charged on the'
Consolidated

|

thal ’

I

3

/

@

R-7

ST
S8

T-12
CTA13

T-14

Public Health Debartment

Loans to Govemment! 7610 Loans to Govern-

Servants etc.
, -

Mcdlcal Educatlon,

Internal Debt of the '
State Government.
Loans to Government
Servants, etc.

Tnbal Development Department

. -4

~

‘Internal Debt of %he

State Government.

Loans to Government
- Servants, etc. -

i

Loans
Sub-P lan

for Tribal
Areas Development

ment Servants etc.

R,

©23,36,000 |

Rs.

Rs.

©23,36,000

Total .--Pubhc - Health

" Department.

23,36,000

23,36,000 -

and Drugs Department

6003, Internal Debt of the
‘State Government.

ment Servants, etc.

7610, Loans to Govern- k

16,78,000

e

10,94,000 |

110,94,000
16,78,000

Total—Medical Educa-|
tion and-

———

”Drugs !

16,78,000

10,94,000 | .

27,72,000

Department

6003, Internal Debt o‘f'the
.State Government. -

- ment Servants, etc.
6216, Loans for Housing.
6217 Loans for Urban
Development.

6225, Loans for Welfare|
of Scheduled  Castes,
Scheduled Tribes - and

Securxty and Welfare.
6250, Loans for Other
Social Services.
6401, Loans for
Husbandry
6403, Loans for Animal
Husbandry
6405, Loans for Fisheries.
6406 Loans for Forestry
and Wild Life. c
0—

Crop

6425, Loans - for
operation.

6435, Loans For- Other|
Agnculturaj Programmes.
6801, Loans for Power

- and ‘Small Industries.

Pro eCts.
6851 Loans for Villzge

7475, Loans for' Other,

7610, Loans to Govern-|,”

o

- Other Backward Classes.|
| 6235, Loans for Social

. 16,82,71,000

. General -

; Econoinic|
Services. ‘.

1,63,000 |~

4,00,000

©4,00,000

. 1,63,000

16,82,71,000.

Total—Tribal Develop-
. ment Department.

. 16,84,34,000 |

4,00,000 |

16,88,34,000
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No. of ) : S'uflﬁs’not exceeding—
Grant or| . - e ] N e ]
other | Services and purposes |  Head of Account Voted by the JCharged‘on the L
Appro- . : : . © .. - | Legislative ‘Consolidated | . Total - -*’
priation .| Assembly, Fund "y - 0
- @ LI @ o
? Lo o 1¢  Rs. |  “Rs: “RsS
B ) Environment Department .~ . R s
U-5 | Loans to- Government;- 7610, Loans to Govern-|- 37,000 e . .37,000 .
. Servants, etc. ’ ment Servants, etc. . . v o . :
Total—Environment De-|~ -~ 37,000|. . 37,000
. - partment. ’ : L TR
- _ Maharashtra Legislature Secretariat ‘ FE o ,
- V-4 | Loans to ‘Government 7616, Loans to Govern-| 1,13,000 ¢ S ‘1,‘13,000; '
~.|' Servants,etc. . ment Servants, etc. . . C
Total—Maharashtra Legi-| . 1,13,000 1,13,000
. slature Secretariat, : o e Lo
Total—C-Expenditure | 1,293,36,41,000 1,899,59,08,000 | 3,192,75,49,000
under Debt Heads.. o |
GRAND TOTAL . ..|9,299,58,51,000 [3,429,80,60,000 | 12,729,39,11,000
. . . ) { « N .

e,



AL ngmu; m m are’ ?'l, 'i%cc/anme 3oy o Q®es T [ma
| - STATEMENT OF OBJECTS AND REASONS
Artche 204(1) of the Constitutlon of India requires that as soon. as may be after, ..

’ ,the grants have been made by the Assembly, there shall be introduced a Bill' to

provide for the appropriation out of the Consohdated Fund of the State of all
moneys fequired to meet— R o

(a) the grants so. made by the Assembly, and. :

(®) the expendltute charged on the Consolidated Fund. of the State but not
- exceeding in any case the amount shown in the statement prev10usly Iald before -
the Legislature. - ;

The Bill accordingly spec1ﬁes the gross amounts requlred to meet the grants made
_. by the Assembly and the expenditure charged on the Consolidated Fund of the
-State for the year 1988-89, inclusive of the sums specified in column (4) of the
Schedules to the Maharashtra Appropriation (Vote on Account) Act, 1988 and
Maharashtra Approprlatlon (Second Vote on Account) Act 1988 The amounts
~ are shown below — , , o

: « . . ’ ' Rs. .

‘-(a)/ .Revenue EXpenditure , s Jee L e 7,092,43,15,000
(5).Capital Expenditure .. .~ - .. . .. 2,444,20,47,000 -
" (c) Expenditurc under Debt Heads .. . .. '3,192,7549,000-
12,729,39,11,000

S ... - 7 . SUSHILKUMAR S. SHINDE,
- Bombay, dated the 20th July 1988. . -~~~ . Minister for Finance.



L oumaE] me,msm, q&c&/amrrz 3o,m%1%<1o 3 ,"m;,_

_' GOVERNOR’S RECOMMENDATION. UNDER ARTICLE 207 OF
: ' THE CONSTITUTION OF INDIA :

L In exercise of thc powers conferred Upon hlm by clause (0)) of article 207 of the ’
. Constitution of India, the Governor of Maharashtra is pleased to. recommend to
" the Maharashtra Legxslatlve ASSemny, the congideration of thc Maharashtra
Appropnatlon Blll 1988 ‘ ,

By order and' in fhei namé_of the Governor of Mahéraéhtré,_ e v

AL M SHINDEKAR

Assmtant Draftsman—cum—Under Secretaryi

o : N to Government
~Bombay, dated the 20th July 1988. . .
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